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Orders of Tribunal 

13.11.87. 

Shrj Y.S.Ramakrisna,learned 

counsel for the apolicart, present, 

and is heard. 

This Tribunal has Inc jurisdi.b-

tion, as of now, over service ma'ters 

reJ.ating to the Loffee oard. That 

being so, the present arfiication 

cannot be entertained, s the apoli—

cantt s  grievance is aganstlLoffae 

Board, of whiáh he is ar emolcyee. 

We, therefore diiect the 

Registrar to return the Japplication, 

keeping one copy for the'purpose of 

record, to the app1ican, who will 

have liberty to agitate:the matter 

before the appropriate 4ourto 

Application is dipcsed of 

accordingly. 
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